
HIGH COURT OF JAMMU & KASHMIR_ AND LADAKH 
(Office of t he Regist rar General at Snnagar ) 

****** 

ORDER 

No.: /448 of 2026/RG Dated : /.9.09 .2026 

Consequent upon acceptance of request of the Genera l 

Administration Department, UT of Ladakh , Shri Jati nder Singh Jamwal, 

Principa l District and Sessions Judge, Kathua is t ransferred and his 

services are placed at the disposal of Union Territory of Ladakh on 

deputation basis, for his further adjustment in t he Department of Law 

and Justice, UT of Ladakh on deputation basis. The officer sha ll handover 

the charge of the present assignment on issuance of deputation order by 

Union Territory of Ladakh . 

Upon accord of sanction to the deputation of officer, by the 

Competent Authority , the Additional District and Sessions Judge, Kathua 

shall hold the additional charge of the Court of Principal District and 

Sessions Judge, Kathua, till further orders. 

By Order 

No: Y~J-6~'7-.3/t;' /RG/GS 
Copy to the: 

(M~J~•'1\>A.o 
Registrar General 
Dated: /~'"' .09.2026 

1. Pnnci pal Secretart to Hon 'ble the Chief Justice, High Court o f J&K and Ladakh ; 
2 . Secretar t t o Hon 'ble l ~r ./ l'~rs . Just ice . 

...... for kind mformation of t hetr Lordshtps . ' 

3. Cornmissioner/Secretary to Government, Department of Law, Justice and Parliamentary 
Aff ai rs, Civi l Secretanat, Srinagar; 

4 . Consultant/Secretart, Department of Law and Justice UT of Ladakh · 
5 . Registrar Vig ilance, High Court of J&K and Ladakh , Srlnagar; ' 
6. D1 rector, J&.K Judicia l Academy, Sr inagar; 
7 . Reg1st rar Ru les, High Cour t of J&K and Ladakh , Sri nagar; 
8 . Reg1strar (!.T) Com puters, High Court of J&K and Ladakh , Srinagar ; 
9 . P(:gistrar Jud icial, High Court of J&.K and Ladakh, Jammu/Srinagar ; 
10. /,11 Principal Dist r ict and Sessions Judges, UTs of J&K and Ladakh · 
11. Concerned Judicial Officers ' . 
J 2. Jomt Registrar (Judicial), High Court of J&K and Ladakh , Jammu/Srlnagar; 
13 . CPC, e·Courts, High Court of J&K and Ladakh, Srinagar; 
14 . Ch1ef /'ccounts Officer, High Court o f J&K and Ladakh, Srinagar. 
15. I ncharge St atist ical Section, High Court of J&K and Ladakh , !"lain Wi ng , Srinagar · 

..... . for /n form aUon and necessary acUon. ' 

16. l nchargc NJC, High Court of J&K and Ladakh for, mfor':'ation and with the request to get t he 
sa rne upload ed on t he off1c1al webs1te of t he Hon ble H1gh Court . 

17. Jncharge Library, High Court Wing Sr inagar/]ammu for inform at ion and for keeping t he 
r(!cord or t he same. 

W . Order Fli(! . 
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